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(c)Zndant distributorships coxn-
mlwkmod during 1075*76 ware as
under:—

Unemployed Graduates Nil

Defence categories (Includ_ 
ing war-widows) 40

Scheduled Castes/Tribes 8

Suggestions mad« by Conference of 
Labour Law Practitioneri

•297. SHRI VASANT SATHE: Will 
the Minister of LAW, JUSTICE AND 
COMPANY AFFAIRS be pleased to 
state:

(a) whether the Conference of 
the Labour Law Practitioners held at 
Nagpur during May, 1976 made some 
suggestions to Government; and

(b) if so, the reaction of Govern
ment thereto?

THE MINISTER OF LAW, JUSTICE 
AND COMPANY AFFAIRS (SHRI 
H. R GOKHALE): (a) Yes, Sir.
The Central Government has received 
from the Government of Maharashtra 
the copy of a resolution passed m the 
conference of Labour Lawyers of 
Vidarbha in April, 1976 (not May, 
1976} at Nagpur. Resolution No. 6 
passed at the conference referred to 
the bringing into force of section 30 
of the Advocates Act, 1961 and 
amendment of section 36(4) of the 
Industrial Disputes Act, 1947 and 
other Acts.

(b) Government have not taken 
any decision in the matter.
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Expansion of Gujarat FertUlaars and 
Chemicals LUL

•299. SHRI D. D. DESAI: Will the 
Minister of CHEMICALS AND 
FERTILIZERS be pleased to state:

(a) whether Gujarat Fertilizers 
and Chemicals Limited have applied 
for e\pansion and diversification*

(b) whether this has been sanc
tioned; and

0c) if so, the salient features there
of?

THE MINISTER OF CHEMICALS 
AND FERTILIZERS’ (SHRI P. C. 
SETHI): (a) to (c): M/s. Gujarat
State Fertilizers Company Limited 
have been permitted setting up the 
following additional fertilizer capa
cities:—

Ammonia: 445,500 tonnes per annum. 
Urea : 528,000 tonnes per annum. 
Itoe plant, which is to be located at 
Broach District in Gujarat, will be




